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Some Hon, Members rose—

Mr. Speaker: Next question. We
have had a regular discussion. Because
I had 'many notices of motion, I have
allowed it.

Shri Hari Vishnu Kamath: May I
request, in view of its national in-
terest and importance, question No.
87 on Railway accidents may kindly
be taken out of turn,

Mr. Speaker: Normally I do not take
out of turn questions. T proceed as
they are put. But, if the House wants
that Railway accidents—

Some Hon, Members: Yes.

Mr. Speaker: Then, we will take
that.

Dr. K. L. Rao: May I know . .

Mr. Speaker: We have passed on,
Doctor, to the next question.

Shri Ram Ratan Gupta: I want to
draw the attention of the House to
the fact that there is one very impor-
tant question No, 75. As the time
is short, if you, Sir, can permit that
question . . .

Mr. Speaker: Question No. 87 I have
allowed with the consent of the House
because there are several motions on
that.
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Will the Minister of Railways be
pleased to state:

(a) the number of railway accidents
that took place between 23rd June
and 5th August, 1962, both dates in-
clusive;

(b) the circumstances under which
ecach accident occurred; and

(c) the casualties involved in each.
separately?

The Deputy Minister in the Minis-
try of Railways (Shri Shah Nawaz
Khan): (a) The number of railway
accidents that took place between
23rd June and 31st July (upto which
information is available) both dates
inclusive is 181.

(b) Out of 181 cases, 98 are still
under investigation and in the re-
maining 83 cases, the causes were as

under:—
Failure of Railway Staff 53

Failure of other than Railway
staf? [
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Failure of Mechanical BEquip-
meng 10
Failure of Track 7
Accidental 7

(c) A detailed statement regarding
accidents involving casualties is laid
on the Table. [See Appendix I,
annexure No. 14].

I might add that this figure of 181
includes all types of accidents even
minor derailments in locn yards and
sheds, trains running over cattle and
al] that.

Shri Hari Vishnu Kamath: In those
cases where investigation has been
completed and a report has been
submitted to the Government, what
action has been taken by the Gov-
ernment in cach case against those
responsible for the accident?

Shri Shahnawaz Khan: Action is
taken to find out the causes of each
accident and if it is due to the mis-
take or fault of any Railway em-
ployee, stringent action is taken
against him.

Mr. Speaker: The information
wanted is whether in cases in which
the inquiry has been completed and
the conclusions have been arrived at
there is any case where action has
been taken against the delinquent
officer.

Shri Shahnawaz Khan: There is a
large number of cases. Action is
taken invariably on every accident.

Shrimati Renu Chakravartty: What
will be the actual number of those
cases in which action has been taken?

Mr. Speaker: Would it be possible
for the hon. Minister to lay a state-
ment afterwards on that particular
question?

The Minister of Railways (Shri
Bwaran Singh): I wil] lay a state-
ment in two days’ time. I might add
that this question relates to a recent
period, that is, the period after the
23rd June and it takes some time
before the inguiry is completed. In
many of these cases which are listed
in the statement even the inquiry has
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not been completed. But I am col-
lecting that information and I will be
able to lay a statement on the Table
of the House in about two days’ ti:

Shrj Hari Vishnu Kamath: On a
point of order, Sir. There is anm
apparent contradiction in the state-
ment made by the hon. Deputy Minis-
ter and the statement made now by
the hon. Minister himself. The hon.
Deputy Minister, if I heard him
aright, said that there are some cases
in which it has been completed and
the hon. Minister says that the
inquiry has not been concluded. I do
not understand this.

Mr. Speaker: There is no contradic-
tion. He has said that in 98 cases the:
investigation is still pending. In
others it must have been completed.
But they might be only minor cases
where derailment has taken place in
the yard etc.

Shri Harl Vishnu Kamath: Who is
responsible? Nobody?

Mr. Speaker: I do not say that.
About that he has said that he will
lay a statement in two days’ time

Shri Bhagwat Jha Azad: In such
cases where it has been proved beyond
doubt that such accidents were duc to
wilful negligence and gross incfficiency
of the staff, what action has been
taken by the Govermment by now?

Mr, Speaker: That has sti]l not been
found and a statement will be laid
later on.

Shri Nambiar: From the statement
placed on the Table we find that
several accidents of the same type of
collision, that is, one set of rolling
stock waiting on one line and engines
dashing against the stationary wagons
on the same line, have taken place.
Have Government taken steps to see
that interlocking and  signalling
arrangemets are properly improved to
avoid such collisions?

Shri Shahnawaz Khan: The im-
provement of the signalling standards
is a continuing process and is being
done on a programmed basis.
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Shrimati Renu Chakravartty: May
I know if this statement which the
hen, Minister is going to lay on the
Table in two days’ time will also in-
clude information as to how many
are workers and how many are officers
and whether the entire question of
responsibility of that particular de-
partment is taken up even up to the
officers level?
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Shri Swaran Singh: I will try to ™ A ¥ § AWl CREE §g W
<ollect that information and will place E-zf g -
on the Table whatever information is
available. I will indicate the types of Shri Sivamurthi Swamy: May I
officials against whom action has been know whether the inquiry 1ntp the
taken. From that hon. Members can recent Hubli accident has been com-
judge whether we have taken action pleted? If so, what are the findings?
only against what the hon. lady Mem-
ber is suggesting, namely, the lower
Tungs of the staff or against the higher
«ones also.

Shri Shahnawaz Khan: The in-
quiry has been completed.. The find-
ing of the Assistant Commissioner of
Railways (Safety) is that iy wus due
to sabotage.
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Shri P. K. Deo: From the state-
ment, we find that most of these
major accidents are taking place in
the eastern part of the country, either
on the Eastern Railway or North-
Eastern Railway or the South-Eastern
Railway. May I know if any steps
are being taken by Government to
ensure that travelling in that part of
the country becomes safer?

Mr. Speaker: And it will become
worse in the other parts? Wherever
accidents take place, precautions hav.:
to be taken, wnether it 1s in the east,
west, north or south.

Shri Hari Vishnu Kamath: Or
centre.

Dr. L. M. Singhvi: What are the
nature and details of the sabotage
which caused the accident at Dum-
raon?

Some Hon. Members: Hubli,
Dr. L. C. Singhvi: Yes, Hubli.

Mr. Speaker: It is under investi-
gation. Shri S. M. Banerjee.

An Hon. Member: No, Sir, it |is
completed.

Shri S. M. Banerjee: May I know
whether apart from the railway
authorities, some other expert opinion
is being sought for ascertaining the
reasong leading to these serious acci-
dents?

Shri Swaran Singh: 1 do not know
what other expert opinion would be
there. Expert opinion must be of
people who are concerned with the
running of the railways, who know
something of the railways. I do not
think non-railway people can give
expert opinion on a highly technical
and complicated matter like this,
where apart from theoretical consi-
derations actual and living problems
of transportation at a very high pitch
are involved.
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Shri Priya Gupta: On a point of
order, Sir. If what the hon. Minister
has said is right, how can the Rail-
way Minister and the Deputy Minis-
ter come from non-technical people
and not from railwaymen themselves?

Maharajkumar Vijaya Ananda: Wiil
the Government consider sending a
pilot before mail trains to avoid acci-
dents or at least minimise them?

Shri Swaran Singh: I do not think
it will be necessary to have this dupli-
cate running of some pilot train, and
we should concentrate on eliminating
the causes by improving our ooeration
and arousing safety-consciousness. It
will, 1 think, be a great wastage if we
were to run pilots to ensure safety.
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Contaminated Flour from US.A.
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S.N.Q.

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that a consi-
gnment of flour was sent by philanth-
ropic societies in the U.S.A. to their
representatives in this country:

(b) if so, the quantities thereof and
the names of the societies, which
donated the flour;

(c) whether it is a fact the consign-
ment of flour has been contaminated;

(d) whether any inquiry has been
initiated to find out the source and
place of contamination;

(e) whether it is a fact that over
600 people in two districts in West
Bengal and another in Assam were
recently struck ° by paralysis after
eating chapatis made from imported
flour;

(f) whether it is also a fact that
180 boyvs of Chotapu Khuri Mission
School in Assam, who ate chapatis
made in the school kitchen out of a
consignment of all purpose flour
donated by the people of USA,
suffered from partial paralysis of the
limd; and

(g) if so, the details thereof and the
action taken by the Government per-
taining thereto?





